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TELANGANA ACTS, ORDINANCES AND
REGULATIONS Etc.

The following is the authoritative text in English
Language of the Ordinance promuigated by the Governor
on the 24th July, 2025 being published under article

TELANGANA ORDINANCE No. 2 OF 2025
Promulgated by the Govenorinthe Seventy-Sixth Year
of the Republic of India.

AN ORDINANCE FURTHER TO AMEND THE
TELANGANA PRIVATE UNIVERSITIES
(ESTABLISHMENT AND REGULATION) ACT,
2018,

Whereas, according to section 10 of the Telangana

Private Universities (Establishment and Regulation) Act,

2018 (Act No. 1 of 2018), if the Government is satisfied

m

0.531 sy









